
ON

ABSENCE OF MEMBERS FROM THE SITTINGS OF THE HOUSE
' 1- ■■■ '• ->r,- if, ■■.£:/

(Fifth Lok Sabha)

COMMITTEE

NINTH REPORT

1. the Chairman of the Committee on Absence of Meriibfer '̂ from, the 
Sittings of the House, having been authorised by the Committee, present 
this their Ninth Report.

■ "i' i -

2. The Committee held a sitting on the 21st March, 1973.

3. The Committee considered applications for leave of absence from 
three MeSfaBers. The recommendations of:the" Committee with respect, to 
these applications are .given in the Appendix. ,''!

S. C. SAMANTA,
N e w  D e l h i ;  Chairrryan,

March 21, 1973___________
Phalg<una 30, 1894 (Saka).

Committee on Absence oj Members 
from the Sittings of the House.



AP PEN D IX

( Vide Para 3 of the Report)

S f' Name’ of the Member 'PSrtcRl fof 
No. who has applied for which leave 

leave of absence applied
Reasons

PerSjd-foV1 
which leave of 

absence recom
mended by the 
Committee

Remarks

I Shrimati Krishna 6-12-72 Illness 6-12-72 to
■,.m Kumari,p.f Jodhpur .to 

•• •
22-12-72; , , -J } V, . ..  . ,

f.ii'.M-.' - .=riif days a ?  days ;;  .

2 Shri P. K. M . Thevar 13-II-72 Illness 13-11-72

r & A
.to

22->l2-7i
= 4 0  days = 4 0  days

■; j X Shri;- Tulsidas Dasappa- ;
nil'about the

illness
, ter

■Nq sittirSgs on, 
i4tH.;«nd fjfli"'

middle :~of';
April. =  53 days
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